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Present. shri'y'oges'h shanrra,coiirrsaiforthe appticaiii

shri r.D.yadav,proxy for Mrs.Avrrish Ahiawat,counsel for
respcndents.
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Ilflrs-Avnish Ahlavuat, learned coiJrrsol lias ei^rtered appear&frcB or] b,ehalf

of resporicients- through shri r.D.yactav , praxtj coirrrs?1.

Shri Yogesh Sharrna, learrrecl ctrur:sel has stated that sgme typographicai

mistakes have crept in the hI.A. arrd, therefore, he wants to withrlraw the $ame

with librerty to file a fresh oiie. Accordingiy, the preserrt irfi.,a.. is dismis-oerj as

withdrawn with libertV ttr file it afresh.
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